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Ors.

SECTION OF THE COMPANIES AC'tt 3971398
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ORDER

Learned counsel for the petitioner is present. Learned counsel for the respondent was absent on

the last date of hearing as well as today. Hence, the respondents are set ex parte. Petitioner to submit

the written synopsis and citations on which they propose to rely on and make oral submissions'

List on 04.10.2016
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